Oral Answers [5 August, 2016] to Questions 47

Central assistance for promotion of Hathkargha in Rajasthan

*215. SHRI BHUPENDER YADAYV: Will the Minister of TEXTILES be pleased

to state:

{a) whether it is a fact that under instructions of the Central Government, the

Government of Rajasthan had constituted a State Cell for promotion of Hathkargha;

(b) whether it is also a fact that Government has not yet sanctioned the related
funds for the years 2012-13 and 2013-14 for the said scheme, if so, the reasons

therefor; and

{c) whether Government would sanction the Central assistance to the Government

of Rajasthan under the said scheme?

THE MINISTER OF TEXTILES (SHRIMATI SMRITI ZUBIN TRANI): (a) No
such instruction has been issued by Ministry of Textiles to States to set up a State
Cell for promotion of Hathkargha.

{b) and {c¢) Question does not arise.
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MR. DEPUTY CHAIRMAN: Good. You have asked a specific question.
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MR. DEPUTY CHAIRMAN: Very good. Both, questions and answers are specific
and to the point. I think, all should follow this.
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MR. DEPUTY CHAIRMAN: Ne, no.
SHRI RAVI SHANKAR PRASAD: Sir, that word should be expunged

MR DEPUTY CHAIRMAN: Yes, ves. The word is expunged. ... (Interruptions)...
That 1s expunged. Don’t say like this.
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can also speak for my esteemed colleague, Shri Bhupender Yadav — are obliged and

extremely grateful that you could bless us with your compliments.

* Expunged as ordered by the Chair.
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In so far as the explicit question that has been posed to me by the hon. Member
from RID, let me bring to his notice that, ves, we are ensuring, through 28 Weaver
Service Centres in the country and in conjunction with our weavers, W & e
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that she has extended. Yes, she is right that there are concerns in the handlooms

and the handicrafts sector that the uniqueness of the product needs to be tagged
with the place of origin of that product. We are pursuing G.1. tags and we see to
it that industries pursue it similarly in the handloom sector. In so far as what we
are doing on the 7th of August, which will be the second National Handloom Day
celebration, the main event will happen in Banaras, where we would not only be

giving national awards to those who have done exemplary work in the sector, but,
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for the first time, in fact, we would also be giving compliments to e-commerce sites
which are connecting consumers directly with weavers. As [ have said in the answer
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MR DEPUTY CHAIRMAN: Question Hour is over. ..(Interruptions)...



